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Rise in incidents of murder

2686. DR. PRABHAKAR KORE: Will the Minister of HOME AFFAIRS be

pleased to state:

(@ whether Government is aware that the incidents of murder are on the

rise in the country, particularly in the cities;
(b) if so, the details thereof;

(¢) how many such incidents are reported in the country during the last

three years;
(d) the State-wise, year-wise and gender-wise details thereof;
(¢) whether Government is taking steps to curb such incidents; and
® if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
JITENDRA SINGH): (a) to (d) As per the available information, the total number of
incidents of murder cases reported during the last three years 2009-2011, State-

wise, mega city-wise and gender-wise are given in Statement (See below).

(¢) and (f) 'Police' and "Public Order' are State subjects under the Seventh
Schedule to the Constitution of India and therefore, the State Governments are
primarily responsible for prevention, detection, registration and investigation of
crime. The Union Government, however, attaches highest importance to the matter
of prevention of crime and therefore, the Union Government has been advising the
State Governments/ UT Administrations from time to time to give more focused
attention to the administration of criminal justice system with emphasis on
prevention and control of crime. A consolidated Advisory on Prevention of Crime
has also been issued on 16th July, 2010 to all the State Governments/ UT

Administrations.
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Statement

(A) Cases Registered (CR), Cases Chargesheeted (CS), Cases Convicted (CV),
Persons Arrested (PAR), Persons Chargesheeted (PCS) and Persons Convicted
(PCV) under murder during 2009-2011

Sl.No. State 2009

R CS 0 PAR PCS PCV (R

1 Andhra Pradesh 2449 2054 386 4604 4269 945 2538

2 Arunachal Pradesh 59 4 0 83 49 0 75
3 Assam 1323 744 165 1866 1350 243 1223
4  Bihar 3152 1795 752 5394 4553 1619 3362
5 Chhattisgarh 1083 963 398 1739 1734 661 1065
6 Goa 53 37 11 8 62 1 35
7 Gujarat 1020 848 127 2130 2116 208 1048
8  Haryana 948 659 263 1842 1834 692 1005
9  Himachal Pradesh 125 ) 38 191 19 9 132
10 Jammu and Kashmir 237 160 24 432 433 39 217
11 Jharkhand 1636 1151 386 1975 1596 3587 1689
12 Karnataka 1702 1398 158 3287 3189 382 1805
13 Kerala 343 395 101 710 783 277 363

14 Madhya Pradesh 2386 2186 770 5265 5273 1756 2423

15 Maharashtra 2633 2310 439 5904 6133 862 274
16 Manipur 131 6 1 & 6 1 2
17 Meghalaya 128 52 18 130 104 36 134
18  Mizoram 31 34 22 29 57 69 48

19 Nagaland 46 33 17 27 21 28 45
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(A) Cases Registered (CR), Cases Chargesheeted (CS), Cases Convicted (CV),
Persons Arrested (PAR), Persons Chargesheeted (PCS) and Persons Convicted

(PCV) under murder during 2009-2011

2010 2011
CS oY% PAR  PCS PCV R ¢S v PAR PCS PCV
2232 463 4239 4274 909 2808 2250 450 5584 4878 942
38 8 103 50 8 65 38 16 62 62 16
636 171 1537 1098 223 1303 702 191 1666 1241 293
1930 653 5207 5047 1491 3198 3189 706 8398 o5 1489
782 343 1727 1716 559 1110 942 361 1683 1698 583
29 15 4“4 65 19 48 33 7 &7 62 12
349 138 2116 2167 277 1126 944 136 2408 2327 285
328 271 1961 1903 703 1062 786 221 1999 1980 548
108 41 193 191 Y 130 81 30 186 161 57
114 27 318 313 32 169 127 20 328 3R 30
1158 308 2095 2442 492 1747 1288 34 2038 2026 545
1260 291 3631 3515 638 1820 1501 259 3404 3333 491
348 & 680 812 193 365 355 3 733 593 132
2223 1071 5521 5554 2391 2511 2187 1324 5317 5245 2690
2259 380 5725 5300 651 2818 2427 449 6193 6551 46
10 1 57 11 1 B 8 0 A 1 0
7 133 252 9 170 8 156 A 12
39 57 56 59 26 20 16 2R 2 16
21 37 38 31 46 59 56 72
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Statement

(A) Cases Registered (CR), Cases Chargesheeted (CS), Cases Convicted (CV),
Persons Arrested (PAR), Persons Chargesheeted (PCS) and Persons Convicted
(PCV) under murder during 2009-2011

SL.No. State 2009
R CS v PAR PCS PCV (R

20 Odisha 1250 974 185 1859 1799 291 1308
21  Punjab 853 652 303 1489 1286 629 907
22 Rajasthan 1395 995 368 2297 2308 801 1421
23 Sikkim 19 13 3 17 17 3 17
24 Tamil Nadu 1776 1674 457 3602 3776 1040 1875
25  Tripura 133 113 23 206 119 28 150
26  Uttar Pradesh 4534 3531 1916 12365 10052 63500 4401
27  Uttarakhand 195 173 7 388 449 173 176
28  West Bengal 2068 1130 140 3498 2670 344 2398

ToTaL STatE 31728 24223 7542 61502 56234 18339 32696
29  A&N Islands 15 15 5 38 38 5 9
30  Chandigarh 2 17 16 51 H“ 36 21
31 D and N Haveli 10 4 0 7 5 0 6
32 Daman and Diu 5 3 0 11 9 0 5
33  Delhi UT 352 456 126 889 80 237 365
34 Lakshadweep 0 0 0 0 0 0 0
35  Puducherry 37 36 13 167 238 43 33

TotaL UT 641 51 160 1163 1214 321 639

Totar ArL Inpia 32369 24774 7702 6266s  S7448 18660 33335

Source: Crime in India

Note: Information on disposal by police and courts includes the information on pending
cases from previous years also.
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Statement

(A) Cases Registered (CR), Cases Chargesheeted (CS), Cases Convicted (CV),
Persons Arrested (PAR), Persons Chargesheeted (PCS) and Persons Convicted
(PCV) under murder during 2009-2011

2010 2011

CS v PAR PCS PCV R ¢S v PAR PCS PCV

1199 197 2051 2141 331 1477 1342 184 2340 2288 321

697 334 1547 1415 618 342 635 35 1550 1283 722

391 304 2061 2033 655 1461 952 351 2378 2360 1003

23 2 17 23 2 14 10 7 7 13 7

1505 469 4185 3567 1086 1877 1583 433 4128 3406 1180

108 21 176 121 38 163 173 19 306 213 38

3437 2284 11784 9397 7714 4951 3893 2339 14093 10492 6901

127 97 324 287 235 178 136 30 311 315 132

1727 158 3746 3010 373 2109 1653 109 3363 3369 275

24676 8202 61272 56798 20340 33672 27404 8514 69367 60802 19658

6 1 7 7 4 14 10 1 18 13 1
13 13 45 30 43 24 24 13 65 65 32
4 0 7 7 0 14 4 2 24 10 2
5 1 19 23 1 6 6 1 7 7 1

455 160 953 919 254 543 506 185 974 918 310

0 0 0 0 0 0 0 0 0 0 0

37 6 163 160 17 32 25 2 138 116 4

520 181 1194 1146 319 633 575 24 1226 1129 330

25196 8383 62466 5794 20659 34305 27979 8718 70593 61931 20008
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(B) Cases Reported under murder in Mega Cities during 2009-2011

SLNo. City 2009 2010 2011
1 2 3 4 5

1 Agra 57 38 112
2 Ahmedabad 83 2 95
3 Allahabad 36 4“4 59
4 Amritsar bl 53 32
5 Asansol 32 A 58
6 Aurangabad - - 41
7 Bengaluru 256 266 232
8 Bhopal 49 49 a0
9 Chandigarh City - - 21
10 Chennai % 103 168
11 Coimbatore 4 2 26
12 Delhi City 44 453 438
13 Dhanbad 20 17 2R
14 Durg-Bhilainagar - - 46
15 Faridabad 60 70 60
16 Ghaziabad - - 2
17 Gwalior - - 67
18 Hyderabad 153 134 117
19 Indore A &0 107
20 Jabalpur 62 48 30
21 Jaipur 2 65 &
2 Jamshedpur n 32 36
23 Jodhpur - - 29
24 Kannur - - 2
25 Kanpur 143 150 159

26 Kochi 12 4 15
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1 2 3 4 5
27 Kolkata 41 49 Rl
28 Kollam - - 13
29 Kota - - 35
30 Kozhikode - - 5
31 Lucknow 8 83 8
32 Ludhiana 57 81 39
33 Madurai 38 £7) 35
34 Malappuram - - 3
35 Meerut 47 k73 74
36 Mumbai 217 228 203
37 Nagpur 9 & 114
38 Nasik 41 37 37
39 Patna 137 130 133
40 Pune 119 129 110
41 Raipur - - 38
42 Rajkot 35 38 4“4
43 Ranchi - - 71
4 Srinagar - - 12
45 Surat 101 87 100
46 Thiruvananthapuram - - 8
47 Thrissur - - 7
43 Tiruchirapalli - - 27
49 Vadodara 4 23 21
50 Varanasi 20 15 33
51 Vasai Virar . - 31
52 Vijayawada 34 33 35
53 Vishakhapatnam 28 4 39

TotaL 2915 2897 3630

Source: Crime in India.
Data of cities having population of 10 Lakh or above.

-' 18 Newly Emerged Mega Cities as per 2010 Census Data regard to these cities available
for 2011 only.



(C) State-wise, sex-wise victims of murder during 2009-2011

2009 2010

SLNo. State Male Female Tolal Male Female Total 1\
1 2 3 4 5 6 7 8

1 Andhra Pradesh 1675 800 2475 1914 624 2538 1¢
2 Arunachal Pradesh 58 1 59 73 2 75

3 Assam 1226 97 1323 1137 86 1223 1
4 Bihar 2507 672 3179 2700 602 3362 2
5 Chhattisgarh 757 326 1083 708 357 1065 g
6 Goa 26 31 57 128 7 35

7 Gujarat 734 325 1059 814 208 1082 &
8 Haryana 786 221 1007 831 213 1044 ¢
9 Himachal Pradesh o4 39 133 105 28 133 1
10 Jammu and Kashmir 216 46 262 205 30 235 1
11 Jharkhand 1435 201 1636 1496 256 1752 1
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1 2 3 4 5 6 7 8
27 Uttarakhand 14 51 195 132 H“ 176
28 West Bengal 1468 693 2161 1522 893 2415 ]
ToTar STATES 23930 8564 32494 24643 8611 33254 2
29 A and N Islands 10 8 18 5 5 10
30 Chandigarh 19 3 2 20 2 2
31 Dadra and Nagar Haveli 4 8 10 5 1 6
32 Daman and Diu 4 1 5 5 0 5
33 Delhi UT 445 126 5N 458 119 577
34 Lakshadweep 0 0 0 0 0 0
35  Puducherry 29 10 39 30 4 34
Totar UTs 511 154 6035 523 131 654
Total AL INpra 24441 8718 33159 25166 8742 33908 2

Source: Crime in India:



